FORM A
PUBLIC ANNOUNCEMENT

 [Under Regulation 6 of the Insolvency and Bankruplcy Board of India
{insolvancy Resolution Process for Corparate Persons) Regulations, Z016]

FOR THE ATTENTION OF THE CREDITORS OF

ICON BUILDCON PVT. LTD.

RELEVANT PARTICULARS
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Notice is hereby given that the National Company Law T" nal has ordered the commencement of 3
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Submiission of false or misleading proofs of claim shall atlract penalties.

Mr. Chaggta Prakash

Regn. No: IBBEIPA-002/1P-RDGGE0/2018-2019112023
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